Name : Sunil Choudhary

Father's Name A Late Veer Bhadra Choudhary
Address : House No. 63,

Vill-+PQ.-Nehra,

F.S. Manigachi,

Dist.-Darbhanga-847233 (Bihar)
Mabile No. : 9431594315

Constituency No. 80, Benipur, Darbhanga (Bihar)
MLA of JANTA DAL (United)/JDU

| give herein below the details of assets (Movable &lmmovable) & liabilities/dues as on
318 March, 2018 is as under:



A, Details of Movable Assets

Company and  the
amaunt

l

s, - o F
& Description Self Spouse $ 2 E-
(i} Cash In hand 3208298 40 1170851.60 il il
{ii) Dedtails of depesil inBank 1. Axis Bank
accounts(FORs Term AT No.
Deposits  and  allother 913000477
types ot 80316
depositsnchiding Balanze Rs.
savingaccounts), 954709.33
Deposits  withFinanceal &
Institutions, Won-Banking 2. HOFC Ak
FMEMMM . Total amaunt of T No. Axig Banik
andCooperative societies | Rs.21,95,146.33 Rs.5.70,672.89 0150146000 MG Mo
andthe amouni in each | available balance i {826 9130100480 Nl
suchdepos, Balance of 20238
Detalls on
Defails on PRI Rs. Balance Rs,
Aningxire-| 17E41 05 262188
3. South Indan
Bank A'C
Mo
0396053000
051610
Balance
Rs 400000
(i} Detals  of  imestmant hgEat — it | Investmeanl
Indonel Total of of total- Tatal- - |
debenturesisharesand 56,300.00
; A 9.02,08,810.00 28,02,100.00 9,12,700.00
undis incompaniasMutual Rupaes Only, detalls Rupees crly Rupess ool Rupeas only WL
fundsand ofhers and . : : Datails an
: on Details on- Ditails an e
Annexure-|| Annesxure-Vil Annexura-Vii[1) VIKg)
(V] | Detals of mvestment in [
f}m;ﬂﬁﬁ investmento Toal | |
] : 73,35£89.33
AL W E el o Yol NIL NIL NIL
Financial  instruments 39,50.230.00 |
inPost office or Insurance Annaxure-vil
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{¥)

Parsonal loans/advance

gven lo any person or | Personal Loan Parsanal Loan
enfity incleding &, | TotalofRs. Total of s, = i i
company. Trust etc., and | Annexune-1X Annexure-¥,
other receivables from | Rs. 658944882 Rs. 28,87 663.00
debdors and the amouni,
(vi) | Moter Vehicles! Alrcrafts!
Yachts! Ships (Details of HyudaiTuscon
[LELE repistration | CRO4 Model-2007 MIL HIL ML NIL
number ez year of | Value- 13738933
purchasa and amaunt
L sl
i) Jewellery, bulion and Gald Gald
::';;:H m“:f;it {9;: 1.Gold Chain 809 | Gold Omamentof | Goid Ormament | Omamant of Ef":ﬂ"ﬂ
vale) 2. Ring 20g around 1800 of arownd 200 around 250 255 orgne
3. Gold omament- grams having grams having grams heving
100g Tatal vaue of Todal value of pawing Total Yol ok
Total 200 g. Appra, Apgrox walue ol ol ADoK
Value Rg. 6,00,0000- 54,00,000 4,00,000.00 Apprax 7500000
7.50.000.00 ' II]
[wiif} Any other assels such 8s | Pistol - 1,765,134/ Househald
value of claimshnienest Rifale- 41175 Arficies warth Wil ML NIL
Total Rs 2,16, 309/- Rupees:
41,580.00
(Gross Total Valse s Rs,
= R, 11.1827.64080 | Ra 1653241749 | R 2r203 | (oo v | ooy
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Details of immovable Assets

- o ~
o Deseription Salt Spinrse RN
(| Agricultural Land Localion(s] Swvey | Detais onAnnesurely Hals
number{s) E =z | =
Area {lotal measuremant in acres) Detalls an Annexum-fy
Whether inheriled property Details onAnnesure-y
(fes or No)
Date of purchase n case of sell Details enAnnaxura-1V
acquired propedy. |
Cosl of Land (In case of purchase) af | Deteis onAnnexure v
e fimie of purchasa,
Any investment on ihe land by way of i o
devalopment, constuction ebe, i N 2=
Approwmate current market value Details enAnnexure-1y i
45,00,000.00 N HE- S
(i | Non-Agricultural Land: W
Localion(s) Survay numbar(s) NIL NIL 2|2
Asea (iotal measuremant in sq ft) NIL NAL 2 = -
| Whether inheriied property = =
(Yesor Ma) NIL NiL HESE
Date of purchaze in case of seff- 2 =
acquired proparty, o L 2= =
Cosd of Land {in case of purchase) at
the tme of purchase. ML NIL A
Any imvestment on the land by way of NIL | (]
development, construction efc NIL ===
Approximate curren! marked value, ol ]
o . ML NIL g g
| (%) | Commerci  Buikdings _ (ncluding '
apartments] - Locations(s}-Survey NIL NIL Sis|=
numbars) . |
Area (total measurement in sq ) |
NIL NI g2
Buil Ares measuramaent | |
erdntiaon . HIL N g2 3
Whether inherited property sty [
| | (YesorNo) NIL NIL gl 2|2




Date of purchase in case of sall- = s i
igind e NIL NIL g 2|2
Cost of propery {in case of purchass)
at the time of purchase NIL NI 2 =2
Any Investment an the property by way
of development, construction eic. HIL NIL 2|2
Z 2| Z
Appraxmate current marke! vake
2 =2 | &
- EZE|=
{iv) | Residential Buldings Plot No. 87, Holding No. 15552 vide
(inchuding apartments):- Details at Annexure-yf Deed No. 13846 dt 19.002006at | 2| 2 | 2
LocaSion(s)-Survay number(s) Ward Na. 28,
Area (totel measurement in sq./.)
Datails at Annesure-Y 8.5 decmals R
= =
Buitup Area 5
(Total measurement in sg.ft) Details al Annaxura-y G000 5., =5 |2
Whether inheritad property
(¥es or No) Detalls at Annexure-V NC <<
Date of purchase in case of self-
acquired propery Details at Annesure-V 19.09.2004 g g |2
Cosd of properly (in case of purchass) :
al the ima of purchase Details & Annaxurs-y 6300001 gl w|=
Any Irvestment on the propedy by way Consgructad House of 6000 sg.f. @
of development, construction el Details at Annesure-\ 1200C-per sqft Total Ameuniingte | 3| 2 | 2 |
Rs. 7200 000
Approwimate cument market valug { o
Re. 30,00,000.00 Rs. 1,25,00,000 22| g
{v) | Others [suchas inferest in property) A sum of Rs. 5,00,000,00 Land
situated at Village Taraur, Benipur,
Darbhanga- Bihar, Measuning an anea
NIL of 4.27 acres to and extend of half )~
shane of tfaf land ie. 2135 acnes | = = | = |
bearing Khala Mo, 357 and Khesra No,
-1756, the Regestry of the lend is yel fo
be done)
(W) | Total of cument markat vakie of (i) 1o 1
(v) above Rs. 75,00,000.00 Rs. 1,30,00,000.00 .:_!_ =25 (B = |
—




& Datalls of Liabilities

80, Banipur, Darbha ihar}
= et
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— (5]
:;. Description Salf Spouse | B | & %
i} | Loan or dues o Bank/ financial 4,18,70,034 .00 Personal koan, ML ML NIL M
Ingtitution(s) MName of the Bank of Axig Bank Limited
financial insStutian, Amauril AGH No. LPROMDBDOATS04T
oulstanding, Nature of Loan.
loan o dues 10 any olher Ayush Kumar-24900,00
individuslafentity other than mentioned Jayant Kumar -37000.00
#bove Mame(s), Amount outsiandng, Kanchan Mala —47800.00
nature of lnan Pawan Kr. Jha-218500 00
Sushd Jha- 5000000
Tanya -47800.00
Rani Choudhary-Rs. 2487863.00
Total- 33,84 883.00
Any other lizbdity HIL MIL MIL | NIL | mia
Grand total of liabiliies Rs. 2,52 54 817.00 T T T
i) | Governmen dues. '
Dues to deparments dealing with NIL NIL NIL NIL LT
Govemment accommodation
Dues fo department dealing '
ik ol of ales ML ML ML | ONIL | N
Dues to department dealing |
with supply of electicly NIL MIL MIL MIL MIA,
Dues to depanmant dealing
Wl vl b ikt vl HIL MIL WL | ML | N4
Dues to deparment dealing with
govemment  fransport  [including NIL MIL MIL NIL A
aircrafls and Malicopters)
Income tax dues MNIL NIL MiL NIL N
[ Weallh fax dues NIL NL | NL | NL | N
Service tax dues NIL NIL NIL | L |
MuricipalProperty Tax dues HIL HIL WL | MWL | K&
Sales fax dues NIL HIL KIL HIL )
Any other dues NIL NIL MIL | ML | WA
{iily | Grand tota! of all Government dues MiL WL | NiL KIL 1w
(Sunil Choudhary)
Membar ol Bihar VighanSabha




ANNEXURE-
Details of the Savings Bank Accounts of Mr. Sunil Choudhary

Name of Bank Types of Account Account No. Available Balanea |
Auis Bank Limited Savings Account 0E01010013514% 10,59,325.40
Kotak Mahindra Bank | Savings Account 01520020000200 76,804 12
Punjeb National Bank | Savings Account 0458000100163727 11451255
State Bank of Indiz | Savings Account J0BBAETITA 2841056 |
Punjab National Bank | Fixed Deposit 411400DA0001 7861, 17807, 17634, 2,15,000.00
17852
HOFC Bark Fieed Deposi D Ajc No 11078220 28,651 60 |
Punjab Naional Bank | Savings Accaunt 0488000100243838 4.31,334.00
Slate Bank of India Savings Account 20324811264 3.01.500.00 I
t Tolal | Rs. 21,85,146.37 |
Fo-
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ANNEXLUREA

Details of Shares In the name of Mr, Sunil Choudhary

SN Name of Company Share Value

(il Kashish Developers Limited 7.99,78.700,00 |

02 | Struch-Mech Eng. Pyt Lid. 50,000.00

8 | Eite Villas Limited 3,50,000.00

04 | Kashish Media & Commanication Limited 10.00
05 | Vinman Construction Limited 3,50,000.00

06 | KDL Project Limited 3.50,000,00
07 | Kashish Hospralty Pvi, Lig, 1.000.00 |

0B | Kashish Really Pvt Lid. 1,00000

|08 | Kashish Uity Services Pvi L, 40,000.00

10 | Kashish Contracls Pl Lid. 10000

11| S Tirhu Industries Limiled 90,90,000 60
Total ma.nz.uu.m.uﬂ‘l
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ANNEXUREAIN

Details of Investmants of Mr. Sunil Choudhary

51, Na. Type of Investment | Amount
] Bajaj investment AIC B.59,306.38
02 ek B.25.958.15
E00-0745751
Bhartitxa
03 P B.57,303.82
E00-0745868
|
o4 ICICH prudential Life §.00.000.00
Insurance
05 ICICI Infrastructure Bongd 0.000.00
LIC [PN)
0 24,64 033.00
554371080
Mefife insurance CEREEH
o7 1200800730185, 42 40000
529159, 650699 1.31,600.00
(il Refiance Mutual fund | 2000000
09 PF Contigution 15.57.008.00
Total Rs, 73,35,689.33




ANNEXURE-IV
Agricultural land detail of Mr. Sunil Choudhary

Costol | ANy mwesiment
S |  Landlocation survey {i’}’ﬂ‘; nhewet | Daeot | lndatihe hrphissie g "'m
Ha, numbar purchass fima of el
measurement propesty Construction | merkef value
purchase iy
01 | Vil Nehra, Manigachs, 2Bgha
Darbhanga (Bihar) Khata d¥atthak 00000
Mo. 2446, KhesraMe. 81, | ( Toznextantol ; |
3542, 258, 260, 1181, 2414, | half shars of total Mo, 15.10.2008 C:]fﬁd;ibe NIL 15,00, 000~
348 land L2, 1 Bigha 2 =
Deed No. 14634 Kattha)
02 | Vil Nahra, Marigachhi, 2 Bigha e
Darbhanga (Biher) Khata [Toran extent of :
No. 2203, K No. 1103 | haif share of total MNo. 16.10.2012 E;ﬂd;m NIL 20,00.0000-
& 1104 Deed Na. 17052 land i.e. 1 Bigha | e
13 | Vil Mehra, Manigachhi, 18 Kattha |
Darthanga (Biher) Knata {To an sibent of NIL
Mo, 2113 & 2114 bearing half share of fotal fes HIL Candidate HIL 100000H-
| Fheshra Mo, 1210, 2385 & land L8, 9 Kattha) shara % |
32 1
Appmmm;iﬂ:ﬂrrnmw Re. 45.00,000.00
g:ﬁ-ﬂ ':i‘i 'i“-.fa
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ANNEXLIRE-V

Residential detallsof Mr. Sunil Choudhary

§ . e e costol | ANy mvesiment
N | Residental Buiding (Tota o | iteieq | Deteol | tandatte | O tidbyway oo
Aea | progery | Pocmse | tmeof | %o “’F'.’“M‘- bl
purchase atc“ vakie
Vil Nehra, Manigachh, i
Darbhanga (Bihar) khata | 4 Ohr (Toan Holsa
01 | No.2497 Kneshraho, | SXentolhail | 2000 250000+ | construcled @
e chaeotiom |sqn | NO | 15102008 | Candidele | of800i-sqh | 2000000
Deed Mo, 14678 land e, 2 Katha shareg W which amount
2 D) to 16,00,000-
Vil Nebra, Manigachhi, | o T
Darbhanga (Bihar) Khata | \/0 30 exientol |
% | N 2115 82114 Kneava | "N share ol | 50 | ves NI NiL ncasid | 1000000
K., 1210, 2085 & 372 tend L. 1 ' congtrct o
Kataha) . vl
Approximate Current
markel prica Rs. 30,00,000
5 Al
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ANNEXLIRE-V

Savings Bank Account Datalls of Mrs. Rani Choudhary

Mame of Bank Types of Account Account No, Avallable Balance
Axis Bank Limited Savings Account 106010100135139 138032 27 |
Kotak Mahindra Bank | Savings Accaunt 01520010001046 3270358
Central Bank Savings Account 1547TR187E 187,070,286
HCEC Bank Savings Accaunt 01501530005132 1,85,566 81
||
HOFC Bank Freed Depasi (1504830001152 25.000.00 |
|
Total Rs. 5,70,672.89 |
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ANNEXLRE-VI
Share detalls of Mrs. Ranl Choudhary

a  Shares of Kashish Developers Limited 260210000

b.  Sharas of Sd Tirhut Indusiries Limited 2.00.000.00

Total 28,02,100.00




ANNEXURE-VI (1)
Share Details of Surbihi Shree (Dep, -1)

8.  Shares of Kashish Developers Limited B,12.700.00
b, Shares of Sr Tithut Industries Limited 1,00.000.00
Total 8,12,700.00
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ANNEXURE-VII (2}
Share Datalls of RatnaPriya (Dep. -2)

8. Shares o Kashish Developers: Limied 45,300.00
b, Shares of Sri Tirhut Industries Limited 10,000.00
Total 56,333.00




ANNEXLIRE-YII

Investmont details of Mrs. Rani Choudhary

5L No. Type of Investment Amount
[i] Bajaj ivestment AIC 4,00,000.00
oz Centrbution ta perision Fund 10,000.00
[i7] IDBI Tax Savings Bend 30,000.00
3 Medlite Insurance —
No. 1200800540037, 520158
7] ICIC Infrastructure bond 30,000.00
[ LIC (PM) 554371090 248403300
w7 PF Contributian 8,23 597 00
T Total | Rs. 30,59,230.00
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ANNERURE-X

Personal LoansfAdvance Given by Mr. Sunil Choudhary

5L No. Nama of the Person Amaunt
o1 & Tirbud Indusiries Lig 20.47 060 37
0z Mr. Rajiv Kr. Jha 3,00,000.00
03 Kashish Developers Linileq 4342 388 50
[ Total | Rs. 66,89 448.82
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ANNEXURE-X
Personal Loans/Advance Given by Mrs. Rani Choudhary

[ 51, Na. Mame of the Person Amount
[i] Wr. Sunil Choudhary, 24,87 BB3.00
02 Mrs. Mahagakshnl Choudhary 5,00,000.00 |
| Total | Rs. 29.87,883.00




	1
	2
	3
	4
	5
	6
	7
	8
	9
	10
	11
	12
	13
	14
	15
	16
	17
	18

